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our duty. (lmterruptions)

. MR. CHAIRMAN : Qu.estlon_ '

- Hour is over.
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Production of Paracetamol and
Glybenclamide

'281 SHRI B.. SNI’YAN“AYAN .
RBDDY :

_ DW SARGHL
will the Minister of I Usi‘nY
AN ELE

Aféwor

[ RAIYA SABHA |

B { und‘erD?CO

to Guemm %
ig the Rejya Sabha on the Sth-May, .
1989 and state ;

(a) whether it is a fact that
Paracetamol and Gly-bmclamlde are
produced- indigenously ; -

)1fs,what aré¢ the names
of the Jroducers of each drug, the
licenséd capactty and also productiont
of each drig By eaéh producer
during the last threo years -yearwise ;

(c) what was the pnce of each
79 end what
is the prive &% ofr ﬂf& 31st July,

1989 and

(d) what are the names of the
five brnde of ech drug aid what

.was the price of éach mﬂ‘zl'r])m
- Y and their presout pfides ?

THE MINISTER OF INDUS-
TRY (SHRI J. VBNGAL RAQ) :
(e) Yes, Sir. |

(b) Tho T

- extent avdilable are i‘v

r-ed detalls to t%

ﬁnnexure I [Seé Appﬁ\
nexiire No. I

(c) and (d) Tho requlred deta}rs
to the extent avatfable are given in
the Annextire IE. (See Appendix
CLI, Annéxure No. 141).
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Wik the Ménister of RGY Bo

_plmad to state:

S faet that
W d‘iﬁaht of‘ Nzgalahd is rleﬁ
in coal depos1ts,

®). het ang sur¥ey has &een
e P s
and qua.hty o£ avii able there,
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